
To,

Respected Sir,

on

Years totwo

Yours faithfully

Encl : E-Tender Notice.

The Deputy Registrar,
Computer Cell,
Bombay High Court, Bombay

Subject : Regarding to Publish E-Tender Notice 
on the website of Bombay High Court.

No. HCLSC/Cont/2025/1219 
Date:- 18th March, 2025

HIGH COURT LEGAL SERVICES COMMITTEE, MUMBAI
105, P.W.D. Bldg., 1st Floor, 
High Court, Fort, Mumbai 
400032
Tel No. (0)22630714/8591903603

E-mail: hclsc.mumbai@gmail.com

The Hon’ble Central Project Co-ordinator
Bombay high Court, - j
Appellate Side, Bomba

%

0^/ Secretary
HCLSC, Mumbai

Shailesh S. Deshpande 
Secretary

District & Addl.Sessions Judge

With reference to subject noted above, this office is filling the 

post of Clerk-cum-Typist a id Peon on contract basis through 

outsourcing for the period of two Years from 01/04/2025 

31/03/2027.

Hence, you are hereby requested to publish enclosed E-Tender 

Notice on the website of Hon’ble Bombay High Court.

mailto:hclsc.mumbai@gmail.com
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E- TENDER NOTICE

Ref. No. HCLSC/Tender/2025/1885 : The HIGH COURT LEGAL SERVICES

https://mahatenders.gov. in

https://bombayhighcourt.nic.in/index.php and https://legalservices.maharashtra.gov.in

Dated: 10/03/2025

The interested bidders may submit their tender offer from the website 

https://mahatenders.gov.in from 18/03/2025 at 10:00 hrs to 25/03/2025 till 17:00 

hrs.

COMMITTEE, MUMBAI (Tel no. 022-22630714 / 8591903603) invites e-Tenders in 

the prescribed format for "the post of Clerk cum Typist and Peon" on Outsourcing 

basis for the period of "Two Years i.e. from 01/04/2025 to 31/03/2027" from the 

Registered/ Unregistered and Experienced Contractors in appropriate class as per the 

specifications mentioned in the e-tender document. The Detail Tender Notice with 

terms and conditions is available on the below mentioned websites -

In case of difficulty concerning online bid submission, for help contact 24x7 

toll free number 1800-3070-2232.

HIGH COURT LEGAL SERVICES COMMITTEE, MUMBAI
105, High Court, (P.W.D.) Building, Fort, Mumbai- 400 032

Sd/-
Secretary

High Court Legal Services Committee, 
Mumbai.

https://mahatenders.gov._in
https://bombayhighcourt.nic.in/index.php
https://legalservices.maharashtra.gov.in
https://mahatenders.gov.in
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